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(b) if so, the dewils in this regard?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) and (b) The
data entrv work of the project ‘People
of India’ has ‘hecn eptrusted o the
WNaticnal [aformatic Centre. 1t js agcer-
tained that a case of misappropriation
with regard to payment made to one
Data Eatry Operator hag come to light.
The amount involved is Rs. 3,450/-,
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Survey for vocatfonal manpower

4134, SHRI CHIMANBHA] MEHTA
SHRJ SOM PAL:
will the Minister of HUMAN RE-

SOURCE DEVELOPMENT be piease
to slate:

a) whe!.her

Goveramend have s
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veyed the need for vocational manpower
in the country and made arrangcments
to meet the same through vocational
umtitites, if w0, what are the detalls
thereof alongwith their folfilment through
secondary education, etc.:

(b)) what is the amouni and percea-
lage of money being spent on vocational
education in comtrast to entire education
by the Central and State Governments
excepy for technical edocation; and

ic) whether the vocationsl edocagion
and traiming is being linked up  with
employment in public and private soctor:
if s0. the details of the progress mads
during the lust threc years in this coa-
nection”?

THE ™MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT  (SHRI
ARJUN SINGH): (a} The Centrally
Sponsored Scheme of Vocationalisation
of Secondary Education envisages that
district vocational surveys should be
conducted by the respective State Go-
vernments/UT Administrations t0 smew
the manpower regquirement of the area
the range of available occupations and
the trend of emerging vocations. In
many of the States implementing the
Vocational FEducation programme, dis

tricy vocationa! surveys have already beem
conduacted.

th) The vearwise cxpenditure incurred
by the Central Goveroment under the
Centrally  Sponsored Scheme of Voca-
tionalisation of Secondary Education and
the tolal eipenditore on eforation @
oven bhelow:
(Re. in crores)

Amosnt spent  for

Amount spent for

total Education Vocaiona! Bducation

and %, to totaf
sducstion

4890 12.20043%
83628 49 T3 (3.9
806.30 4.9 0.3%
848 30 74.00 (8. 7',)
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7(c). Efforts have been made to start
job-linked vocstional courses in collabo-
ratiop with various Governmant Depart-
ments .and Public Sector Undertakings. In
the ' past three years these courses are
runm'ng' in" collaboration with General
Wnsurance Corporation, Life Insurance
Corporation and Railwzay Board.

Ministry of Labcur are running a
network of 2240 Industrial Training
Instimtes/Ceuntrés to cater to the skilled
manpower requirements of the country.

v Ne!g’lpli‘piil_‘lyt)’od ‘school coneept

4135, SHRI CHIMANBHAI MEMTA:
SHRI SOM PAL:

‘Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased
to state:

(a) whether Government are aware of
the h'gh fee structure and. donation sys-
tem of many private Schools and Colleges,
if so what is the number of culprits
caught and punished and preventive mea-
sures taken;

(b) whether Government have consi-
dered and implemented neighbourhood
school concept on experimental basis any-
where if so, what are the details thereof
and if not, the reasons therefor;

{c) whether centralised admission sys-
ten at national and zona] level for IITs
and IIMS is objective and fruitful; if so,
the reasons for not issuing guidance or
directive, directly, through UGC or by
any other suitable manper 10 universities
to introduce centralised admission system
for high education based on merits, at
state ‘and regional level, at least in the
initial stage for higher techrnical educa-
tion, and

(b) whether such a system would curb
the evils of illegal donations and high
fees?

THE MINISTER OF HUMAN  RE-
SOURCE DEVZLOPMENT (SHRI AR.
JUN SINGH): (a) , (c) and (d) The
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Central Government has been taking per-
suzsive and prevenlive measures to curb
commercialisation of education. It has
been urg’ng upon the State Governments
to take steps to prevent charging of capi-
tation fess, The All India Council for
Technical Education (AICTE) has been
vested with statutory powers for the co-
ordinated and integrated development of
technical and professional education in
the country and to prevent its commercia-
lisation. Under the provisions of the
Act all institutions of technical education,
Government or private, will have to ob-
serve the norms, standards and guidelines
prescribed by the AICTE in  respect,
inter aliz, of fses, admissions, curriculum,
etz, Some of the States where capitation
fee had been prevalent—Andhra Pradesh,
B'har, Karnataka and Maharashtra—have
since passed State Acts to ban capitation
However, there is no legislation im
Tamil Nadu banning capitation fee, As
per the information from the State  Go-
vernments capitation fec is being collec-
ted by private colleges under the guise
of donations. The All India Council for
Technical Education has laid down guide-
I'nes for admission to technlcal {nstitn-
tions on merit.

fee.

Under Section 26(1)(1) of the Univer-
sity Grants Commission Act, the Com-
mission has the power to make regula-
tions specifying the matters In respect of
which fees may be charged.

The Indian Medical Council (Amend-
ment) Bill, 1987 proposes to abolish ca-
pitation fees as presently charged by
private medicat colleges and would enable
the Council to fix the ceiling of tuition
fees and other charges,

Schoe]| education is primarily the conm-
cern of the State Governments and UT
Administrations and Education Acts/Roles
of the State[UTs prohibit charging of
capitation fees.  Affiliation Bye Laws of
the Central BHoard of Secondary Educa-
tion also prohibit charging of capitation
ee.  Admissions to IITs, IIMs REC:
and state engineerine colleges are made
through competitive ecntrance examipa-
T;ions. This has been quite objective and
fruitful



